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Supreme Court [1]

Vyaravali Village Development Assn. v. Abraham Patani, (Vineet Saran and J.K. Maheshwari, JJ.),
2022 SCC OnLine SC 2458

Andhra Pradesh High Court [4]
Prudhvi Uma Sankar v. State, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2193

Krishnasish Chanda v. Naveen Kumar, (B. Krishnamohan and A. Hari Haranadha Sarma, JJ.),
2025 SCC OnLine AP 2195

P. Yugandhar v. A.P. State Southern Power Distribution Co. Ltd., (Dr Venkata Jyothirmai Pratapa,
1)), 2025 SCC OnLine AP 2196

Sistu Vykunta Rao v. State, (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2194

Bombay High Court [12]

Hindustan Petroleum Corpn. Ltd. v. G.R. Engineering (P) Ltd., (Somasekhar Sundaresan, J.), 2025
SCC OnLine Bom 2393

IL & FS Financial Services Ltd. v. State of Maharashtra, (Jitendra Jain, J.), 2025 SCC OnLine Bom
2402

Nishit Patel v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 2025 SCC
OnLine Bom 2397

Paromita Puthran v. Municipal Corpn. of Greater Mumbai, (G.S. Kulkarni and Arif S. Doctor, JJ.),
2025 SCC OnLine Bom 2394

Prabhakar Gangadhar Chimanpure v. Sudhir Coop. Society Ltd., (R.M. Joshi, J.), 2025 SCC OnLine
Bom 2400

Pukharaji Rupaji Choudhari v. Chief Executive Officer, (N.J. Jamadar, J.), 2025 SCC OnLine Bom
2399

Rakesh Mahadu Dandekar v. State of Maharashtra, (Sarang V. Kotwal and Shyam C. Chandak, JJ.),
2025 SCC OnLine Bom 2395

Ramakant Krishna Patil v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.),
2025 SCC OnLine Bom 2401

Reliance Integrated Services (P) Ltd. v. Commr. (CGST), (G.S. Kulkarni and Kishore C. Sant, JJ.),
2024 SCC OnLine Bom 4212

Samruddhi Industries Ltd. v. Kotak Mahindra Bank Ltd., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 2392

Samruddhi Industries Ltd. v. Kotak Mahindra Bank Ltd., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 2398

Sandeep v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom
2396
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Calcutta High Court [36]

Amal Chandra Das v. State of W.B., (Rajasekhar Mantha and Tapabrata Chakraborty, JJ.), 2025 SCC
OnLine Cal 4967

Apl Metals Ltd. v. Commr. of State Tax, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.),
2024 SCC OnLine Cal 12078

APL Metals Ltd. v. Senior Intelligence Officer, (T.S. Sivagnanam, C.J. and Ajay Kumar Gupta, J.),
2023 SCC OnLine Cal 6675

BBA Infrastructure Ltd. v. Commr. of State Tax, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6681

Bimal Roy-Dooars Construction Co.-Jv v. Union of India, (Raja Basu Chowdhury, J.), 2024 SCC
OnLine Cal 12082

Chandra Sekhar Seksaria v. CST, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2023 SCC
OnLine Cal 6680

Debson Pumps (P) Ltd. v. Commr. of State Tax, (T.S. Sivagnanam and Supratim Bhattacharya,
JJ.), 2022 SCC OnLine Cal 4693

Dooars Construction Co. v. Union of India, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal
12081

Essels Funds Management (P) Ltd. v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6689
Harshal Kalra v. Commpr. of State Tax, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4696
J. L. Enterprises v. Commr. of State Tax, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6684

Jalan Builders (P) Ltd. v. Commr., State Tax, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya,
J.), 2023 SCC OnLine Cal 6676

Jalan Builders (P) Ltd. v. Satarupa De, (T.S Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024
SCC OnLine Cal 12074

JL Enterprises v. Commr. of State Tax, (T.S. Sivagnanam, C.J. and Supratim Bhattacharya, J.), 2024
SCC OnLine Cal 12077

Jodhraj Mohanlal v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6687

Jyote Motors Bengal (P) Ltd. v. Directorate General of Goods & Services Tax Intelligence, (T.S.
Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023 SCC OnLine Cal 6678

LGW Industries Ltd. v. Commr. (CGST), (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4695
LGW Industries Ltd. v. Commr., (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6682

Loknath Saraf Securities (P) Ltd. v. Union of India, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal
4698

Madalyns Tea Enterprise v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6685

Niraj Kumar Jaiswal v. Commr. of State Tax, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal
12079

RK.D.S. & Associates v. Debasis Roy, (Sabyasachi Bhattacharyya, J.), 2022 SCC OnLine Cal 4691
RK.D.S. & Associates v. Debasis Roy, (Sabyasachi Bhattacharyya, J.), 2022 SCC OnLine Cal 4692
Radha Tea Merchant v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6690

Raj Metal Industries v. Union of India, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4689

Ravi Traders v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6686

Realty (P) Ltd. v. Union of India, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4690

RJS Tech Solutions LLP. v. CIT, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6688
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RJS Tech Solutions LLP v. Debabrata Paul, (Md. Nizamuddin, J.), 2024 SCC OnLine Cal 12075

Roshan Sharma v. Commr. of Revenue, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.),
2024 SCC OnLine Cal 12076

Sarada Construction v. Commr., State GST, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4697

Sarada Construction v. Commr., (T.S. Sivagnanam and Prasenjit Biswas, JJ.), 2022 SCC OnLine
Cal 4694

Statesman Ltd. v. Commr. (CGST), (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2023
SCC OnLine Cal 6679

Sunrise Procon (P) Ltd. v. Commr. of Revenue, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6683

Tega Industries Ltd. v. Drawback Department, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya,
J.), 2023 SCC OnLine Cal 6677

Tirupati Assets (P) Ltd. v. Commr., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12080

Chhattisgarh High Court [89]
Ajay Kumar Chopda v. Rekha Lal Marar, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5962

Akshat Steel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 5982

Alka Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5995

Amit Kumar Bhatpahri v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.),
2025 SCC OnLine Chh 5969

Anil Motwani v. Gurumukh Das Tejwani, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5958
Ashok Kumar Sharma v. Rajkumar Baghel, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5964
Asunta Lakra v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6021

Bhanjan Majhi v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
6019

Bharat Aluminum Co. Ltd. v. Vinod Kumar Sharma, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine
Chh 5990

Chaitanand Singh Rathiya v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC
OnLine Chh 6017

Chandra Kant Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 6024

Chandrakanta v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
6000

Cholamandalam Investment & Finance Co. Ltd. v. Trilok Singh, (Sanjay S. Agrawal, J.), 2025 SCC
OnLine Chh 5956

Chote Lal v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5998

D.K. Bisen (Dr.) v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
6003

Danieli India Ltd. v. SAIL, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine Chh
5983

Dhansai v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6016
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Dinesh Chandravanshi v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 5993

Dinesh Kumar Baghel v. Geetaram, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 5960

Ekta Kesharwani v. Sunil Kumar Kesharwani, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh
5979

Gayatri v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine
Chh 5977

Ghanshyam Agrawal v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 5970

Ghanshyam Tapadiya v. Shimla Bigshop, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 5963

Gopal Fules v. Food Corpn. of India, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 5981

Hiteshwari Markandey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 6040

Jagarnath v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5996

Jagmohan Mathur v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh
5975

Janeshwar Kumar Thakur v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC
OnLine Chh 6039

Jasvindar Singh v. Manpreet Singh, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5965

Jitendra Kumar Verma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 6009

Kamini Son v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5997

Kanwalsay Markam v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 6035

Keshav Dewangan v. Khagesh Namdev, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 5961

Keshav Ram Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
6001

Kiran Korram v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
6030

Kunj Bihari v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 5967

Madhusudan Dubey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 6032

Manisha Sharma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
6043

Manisha Singh v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
6033

Manju Tiwari v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6029

Manohar Singh Kanwar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC
OnLine Chh 6028
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Ministry of Shipping [Noti. No. G.S.R. 349(E)]
Ministry of Shipping [Noti. No. G.S.R. 350(E)]

Ministry of Steel [Revised Domestically Manufactured Iron and Steel Products Policy-2025 Noti. No.
G.S.R. 341(E)]

Reserve Bank of India [RBI/2025-26/40]

Reserve Bank of India [Press Release: 2025-2026/397]

Reserve Bank of India [RB1/2025-26/39]

Reserve Bank of India [RBI/2025-26/41]

Securities and Exchange Board of India [SEBI/HO/MIRSD/SECFATF/P/CIR/2025/74]
Securities and Exchange Board of India [SEBI/HO/MRD/MRD-PoD-3/P/CIR/2025/75]
Securities and Exchange Board of India [SEBI/HO/MRD/MRD-TPD-1/P/CIR/2025/76]
Securities and Exchange Board of India [PR No. 27/2025]

Securities and Exchange Board of India [SEBI (AIF) (Amendment) Regulations, 2025 SEBI/LAD-
NRO/GN/2025/248]

State Act [5]
Haryana Goods and Services Tax (Removal of Difficulties) Order, 2024

Karnataka State Civil Services (Regulation of Transfer of Medical Officers and Other Staf¥)
(Amendment) Ordinance, 2025

Karnataka State Civil Services (Regulation of Transfer of Medical Officers and Other Staff) Rules,
2025

Karnataka Compulsory Service by Candidates Completed Medical Courses (Amendment) Ordinance,
2025

Karnataka Platform Based Gig Workers (Social Security and Welfare) Ordinance, 2025

State Rules [12]
Haryana Goods and Services Tax (Removal of Difficulties) Order, 2024
Haryana Goods and Services Tax (Second Amendment) Rules, 2024
Delhi Goods and Services Tax (Second Amendment) Rules, 2017
Delhi Goods and Services Tax (Third Amendment) Rules, 2021
Delhi Goods and Services Tax (Fifth Amendment) Rules, 2020
Haryana Staff Selection Commission (Process of Recruitment of Group C and D posts) Rules, 2025

Karnataka State Civil Services (Regulation of Transfer of Medical Officers and Other Staff) Rules,
2025

Maharashtra Goods and Services Tax (Third Amendment) Rules, 2018

Puducherry Prohibition of Employment as Manual Scavengers and their Rehabilitation Rules, 2024
Puducherry List of Documents for which no formal proof is required Rules, 2025

Punjab Industries Non-Technical (Group A) Service (First Amendment) Rules, 2025

Punjab Industries Non-Technical (Group B) Service (First Amendment) Rules, 2025

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735506

Foriegn Act [1]
Health Insurance Portability and Accountability Act, 1996 (US)
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